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IN THE MATTER OF: 

Ors. 

BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 

Shri Khroo L. Pariat 

PRINCIPAL BENCH, NEW DELHI 

The State Of Meghalaya & 

TARY 
L.aksini Tiwari 

Shillong:eghalaya 

L.A. NO.691 OF 2025 

ORIGINAL APPLICATION NO. 1271 OF 2024 

INDIA 

IN 

VERSUS 

ADDITIONAL STATUS REPORT ON BEHALF OF RESPONDENT 
NO. 7 - PWD, MEGHALAYA 

...Respondents 

, Hubert Kharlukhi, S/o (L) lonnis Warnongbri, aged about 57 

yrs., the Chief Engineer, Public Works Department (NH) resident 

of Riat Laban, Kynjat Phutbol, Laban, Shillong, Meghalaya 
739004, do hereby solemnly affirm and state as under: 

1 

..Applicant 

1. That I am presently posted as the Chief Engineer, Public 

Works Department (NH) and as such l am aware of the facts, 
Birçumstances and records pertaining to the instant case in 

Chief Enginee (A) 
PwDRoads! 

Meghalaya, S* ti19 

911



2. 

my official capacity. I am competent and authorized to swear 

the present affidavit in compliance with order dated 

11.03.2026 on behalf of Respondent No. 7 - Public Works 

Department, Government of Meghalaya. 

That it is most respectfully submitted that the answering 

Respondents have already filed their reply to the letter 

petition on 21.07.2025 reply to the Interim Application 

bearing No.691 of 2025 on 15.12.2025 and status reports 

dated 02.02.2026 and 02.03.2026 which may kindly be 

treated as part and parcel of the present affidavit and the 

same is not being repeating herein for sake of brevity. 

3. That it is most respectfully submitted that in compliance with 

the current updated status report is being filed by the 

Respondent No.7 showing the progress of the work of road 

construction, removal of debris and desiltation of river 

Myntdu which is still in progress and is expected to be 

completed in the time of two months granted by this Hon'ble 

Court vide order dated 11.03.2026. A copy of the status 

report as on 22.04.2026 is annexed herewith and marked as 

OTAR 
Lakstni Tiwai 

Shillong tieghale4 
Expires 01 
15 09 2028 
Reg No 22717 

SOVT OF 

2 

ANNEXURE-1. 
That in view of the submissions made above, it is most 

INDIA 

Chieř Enginee (A) pDtRoads! Meghalaya, $ is19 
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3 
respectfully submitted that Respondent State of Meghalaya 

is committed in taking all remedial measures qua the 
mischief of previous contractor to ensure that the Myntdu 

River retains its pristine nature. The instant affidavit may 
kindly be taken on record and appropriate orders may kindly 
be passed by this Hon'ble Tribunal. 

It is prayed accordingly. 

Solemnly, Affired, before me this day 
The depcnent is identified 

VERIFICATION: 

on @o6 By M Un6 labns 
I Certify that the content of the Aiidavit 
are read over and Explai.ed to the Dsponni 
who verified hefore me 

Verified at Shillong on this 

IARY 

day of April 2026 that the 
contents of the above affidavit are true and correct to the best of 

knowledge and belief of the deponent based on official records of 
the State Government and nothing is false and nothing material is 

concealed therefrom. 

Lakshni Tiwari 
Shillor 

ha 
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GOVT OF INOIA 

DEPONENT 
eChief Engineer (M) PD (Roads} 

Meghalaya, S vong 

Lakshmi Tiwarl 
Notary Public Shillong, Meghalaya 
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Govt of India 

DEPONENT 
Chie Engineer (MH) 
PWD (Roads} 

Nieghalaya, S uon9 
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No.PWCE/NrV43 /2021 /9 5

To,
The Secretary to the Gort. of Meghalaya
Public Works (R&B) Department
Meghalaya, Shillong

Sub: Action Taken Report in Compliance with order of the Hon'ble NGT, Principal
Bench for the work Construction ofJowai By Pass with paved shoulder connecting
NH -40E at km 214.00 and NH -44 

^tkm 
58.210 including construction of Bridges in

the State of Meghalaya (Job No. 44BlMcl2020-2lll65).

Dated Shillong the 23'd Aptil,2026

Ref: Letter M.No.EE/(C)/TB/ESl tPt-llll27 4120251198-200

Sir,

With reference to the subject cited above, I have the honour to forward herewith

the Action Taken Report as on 22nd April,2026 in Compliance with order of the Hon'ble NGT

Order I1.03.2026 for the work mentioned above received from the Executive Engineer, PWD

(Roads) Jowai Central Division, Jowai vide letter M.No.EEI(CyTB/EST/ft-11y274120251198-

2OO, dt. 22.04.2026 for favour of your kind information and necessary action.

This is for your kind information and necessary action'

Enclo: As stated above 
yours faithfuIy,

.i{5r,.'

Memo. No.PW/CE NHI 43 12021 195 - A

Copy to:

(H. Khartukhi)
Chief Engineer (NH) PWD (Road$

MeghalaY4Shillong

Dated Shillong the Bd Apil,2026

l. The Superintending Engineer, PWD (Roads) National Highway Circle, Shillong/ Jowai

Circle, Jowai for information.

2. The Executive Engineer P.W.D (Roads), Jowai Central Division, Jowai for information.

ChiefEngineer (NH) PWD (RoadO

MeghalaYqShillong

GOVERNMENT OF MEGHALAYA
OFFICE OF THE CHIEF ENGINEER (NATIONAL HIGHWAYS) P.W.D (ROADS)

CENTRAL ROADS BRANCH :: MEGHALAYA'SHILLONG
Email Address: cenhowd@email.com

Dt| 22.04.2026

/

4ANNEXURE R/1914
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STATUS OF ACTION TAKEN REPORT
AS ON 22ND APRIL 2026
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GOVERNMENT OF MEGHLAYA
oFFrcE oF THE EXECUTTVE ENGTNEER, P.W.D. (ROADS)

JOWAI CENTRAL DIVISION, JOWAI
No. . EE(C )lrB/EST/ft{1U274I202t Dated

To,

Shri. R. Nainamalai, IFS
Chairman of Meghalaya State Pollution Control Board
Shillong

C,)c

{'1.yt* ,Sf,lr(

C,O
ts

Ref: l.
2.

3.

letter no.MPCB/TB-I I 612025 12025 -20261 49 Dated 23.03.2026
letter no.PWCENll/24l20l3lPt/ I l8 Dated 25.03.2026
letter no. MFG/NGT/1 171/ol-l/30164 dated 30.03.2026

Sub: Action Taken Report in compliance with order of the Hon'ble NGT, Principal Bench for the

work "Construction ofJowai ByPass with paved shoulder connecting NH-408 at Km 214.00

and NH-44 at Km 58.10 including construction of Bridges in the state of Meghalaya (Job No.
448/MG t 2020 -2 | I I 65)" .

Sir,

With reference to the subject cited above, I have the honour to submit herewith the

Status of Action taken Report as on 22nd Apil, 2026 in compliance of Hon'ble NGT Order

dated I 1.03.2026 With regard to construction of Jowai ByPass with paved shoulder

connecting NH40E at Km 214.00 and NH44 at Km 58.10 including construction of Bridges

in the state of Meghalaya (Job No. 44E,MG 12020-211165), as enclosed.

This is for favour ofyour kind information and necessary action

Enclo: l. Action Taken Report

2. Annexure I-VI

Yours Faithfully,

Memo. No.. EE(C )[B/EST/Pt-I/lt274l2}25l 118 - Lc '

.r"
Executive Engineer PWD (Roads)

Jowai Central Division, Jowai

Dated. z rll/zt

Executive E r PWD (Roads)

Copy to: ,.
-4fne Chief Engineer (NH) PWD (Roads) Meghalaya, Shillong for favour of your kind information.

2.The Deputy Conservator of Forest (HQ) Meghalaya, Shillong for favour of your kind information

3.The Deputy commissioner Wesl Jaintia Hills District, Jowai for favour of your kind information.

.[No9
% Jowai Central Division, Jowai

6916



ta l.\cti nta n I{e rt n 22^t A ril2 2

ln compliance of Ilon'ble NC'l' Order dated I1.03.2026 With regard to construction of

Jowai ByPass with pavcd shoulder connecting Nll-{0E al Km 21-1.00 and Nll-{{ at Km

58.10 including construction of llritlgcs in the statc of Meghalaya (.lotr No.

I11-.1MG/7020-21/165) is herebl submittcd as under:

The construction of the Jowai Bypass is a signiflcant infrastructure development in
Meghalaya, lndia. This project is essential to improving the transportation network in the
region. as it is aimed at easing the heavy traffic congestion in Jowai town. By linking two
crucial National Highways NH-40E at Km 214.00 and NH-44 at Krn 58.21O--the Bypass

will provide a smoother and more efficient route for vehicles especially for trucks and heavy

vehicles, bypassing the crowded .Towai town center. The 5.915 km stretch of road, along with
the construction of three bridges, will serve as a vital link for road users and the

transportation of goods. enhancing the overall economic potential of the region. The Bypass

is intended to alleviate traffic congestion in Jowai town, oflbring an alternative route [br'

vehicles. particularly those involved in lorrg-distance travel and for Heavy vehicles and trucks.

The .Iowai Bypass proiect. sanctioned under .lob No. 44ElMG/2020-2ll165, is being
implemented by the Public Works Department (Roads). Jowai Central Division. The scope of
the proiect includes the construction of double lane with paved shoulders road. bridges. and

other associated works to ensure a seamless connection between the two national highways.

The project received its approval from the Ministry of Roads Transport & Highways
(MoRTH). New Delhi, on March 26,2021 lor an amount of Rs.9358.66 lakh. Following the

approval and sanction. the Public Works Department (PWD) initiated the tendering process

under Engineering. Procurement. Construction (EPC) contract.

The tender process for the.lowai Bypass began with an invitation for bids on.lune 8.

2021. After careful evaluation, the contract was awarded to M/s. Kampung Kamyer Trading
Co. on March 7,2022. Unfortunately, due to the discovery of fraudulent practices, the
contract was terminated on May 19. 2022, after following due process.

Following the termination of the initial contractor. the balance of the work was re-

invited for bids on July 18.2022. M/s Dhar Constructiolr was selected as the new contractor.
and a Notice to Proceed was issued on January 16,2023. This re-allocation was necessary to

ensure that the project continued without further delays being a centrally sponsored project.
The contract was awarded on Engineering, Procurement, Construction (EPC) mode

and under EPC contract, the contractor holds full control of the project from design.
procurement to construction (means from start to end).

EPC contractor carries all the liabilities which may arise due to problems in the
project from inception to completion.

The alignment of the Jowai Bypass runs parallel to the Myntdu River for
approximately 1.850 km. This proximity to the river presents unique challenges. particularl)
during the monsoon season. since the region is one of the area with heavy rains couple with
unpredicted cyclonic events. When Cyclone Remal which hit the region in the last week of
May 2024 and have caused significant disruption. The cyclonic rain and the heavy downpour
that followed the days after led to extensive silting in the Myntdu River, which further
complicated construction efforts and raised concems over environmental impacts and safetl'.
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Directions issued by the IIon'ble I'ribunal:

I. Clear all dumped material from the upstream of the Myntdu River and its

tributaries to prevent further siltation of the drinking water reservoir within a

period of two months.
ll. After debris removal, carry out proper slope dressing and plantation on topsoil to

prevent further erosion and runoff during the monsoon.

III. Ensure that cleared material is transported and disposed of strictly at the

Demthring designated dumping site under intimation to MSPCB, as per provisions

of the Construction & Demolition Waste Management Rules, 201 6.

IV. The PWD shall ensure adequate supply of drinking water to villagers affected on

account of the said road construction.

Action Taken:

l. Debris Clearance:
o All debris and boulders from Liar Pamkam, adjoining paddy fields, and nearby

areas of Upper Myntdu have been completely cleared since Aprrl2025 '

o The affected areas have been restored to their original condition to the extent

leasible.

o A limited quantity of material along the side of Liar Pamkam stream has been

retained at the request of paddy field owners, to serve as a protective measure

against overflow of the stream to the paddy field during the monsoon'

(Photographs and letter enclosed as Annexure I) '

o It was observed that certain activities by land owners, including collection ofsand and

stone boulders, had resulted in narrowing of the Liar Pamkam stream channel

upstream. This stretch was cleared and properly dressed during April2026, restoring

the natural flow and width of the stream. (Photographs enclosed as Annexure ll,).

2. Slope Dressing and Plantation:
o Approximately 300 tree saplings have been received from the Forest

Department. Plantation has been undertaken in consultation with the Forest

Department, along with grass turfing of topsoil at critical locations' These

works are in progress and scheduled for completion within two weeks'

o Additional saplings are expected from the Forest Department in June 2026,

after which plantation witl be completed.(e tter enclosed as per Annexure-lll)

o At the bridge site (COS), slope stabilization works are pending as construction

activities have only recently been completed. Removal of shuttering, stagings

and earth filling operations are cunently in progress The contractor has been-

instructed to clear all earth filling at this bridge (COS) site, which was filled
during construction, and to immediately transport it to the designated dumping

site. So as to enable commencement of slope stabilization immediately' Also,

as this site is ridge valley which slope both sides and there is no stream

beneath the bridge and all the surface runoff water has been diverted and

channelize through proper drain to both the downstream sites. And the natural

slope on both sides will be dressed and the steep slopes facing towards the

myntdu river will be properly stabilized with geotextile stabilization'

(Photographs and letter enclosed as Annexure Il).
o Slope stabilization at other vulnerable locations shall be executed using grass

trufing, tree plantation and installation of geotextile nets at required locations,

as per the order of the Chief Engineer (NH), PWD (Roads), Meghalaya,

Shillong, vide letter No. PW/CE/|',IH143/2021192 dated 21st April 2026. The

contractor has been instructed to carry out these works and to complete it
within two weeks, in accordance with the above order. All required materials
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are ready at site, and the work shall commence upon deployment of technical
supervisors within one or two days. (Photographs and letter enclosed as

Annexure V) .

o Additionally, sandbag wall palasiding of about 1970.00 Rrn has been

constructed at the bridge site and other vulnerable locations as a remedial
measure to prevent and arrest any further soil erosion and downstream
movement of soil. (Photographs enclosed as Annexure VI).

3. Disposal of Cleared Material:

" All cleared materials have been transported and disposed off at the designated

dumping site at Demthring, in strict compliance with the Construction &
Denrolition Waste Management Rules. 2016. (Phologrophs enclo.sed os

Annexure VII).
4. Water Quality:

o Myntdu river is presently observed to be relatively clean under normal
conditions. However, due to hilly terrain of the region, the river naturally
carries a higher sediment load during the periods of heavy rainfall, due to
steep surface runoffl This result in temporary turbidity which typically
subsides within a short duration as the flow stabilizes. Notwithstanding this
natural phenomenon, a matter of serious concern is the ongoing anthropogenic
impact on the river. It has been observed that indiscriminate disposal of
construction debris , domestic garbage and other waste material is taking place

at several location along the river bank, particularly from nearby residential

areas ol Jowai Town (Photograph attached as per Annexure Vlll). Such

uffegulated dumping practices significantly contribute to the pollution and

contamination of the river, adversely affecting water quality and the

surrounding ecosystem. Unlike the temporary natural siltation caused by

rainfall, these human induced pollutants persist and accumulate overtilne.
posing risks to public health, aquatic life and downstream user. However, as

per the findings of the Joint Committee Report dated 10.02.2025.

contamination of the water stream was found to be within permissible limits. It
may also be mentioned that Myntdu river is increasingly affected by the

addition of debris and waste generated due to human activities along its
adjacent areas. These activities include continuous operations of nearby stone

quarries. land development for residential construction, and the formation of
road approaches at multiple locations (Photographs as annexure VIll) and

these activities may be controlled by the district authority.

The above is submitted in compliance with the directions of the Hon'ble Tribunal for'

kind consideration.

Executive Eng PWD (Roads)

)lo
Chier Enginee, nlr.t,l

PrYD (Roads)
Meghalaya, Si,r,fig

Jorvai Central Division, Jolva i
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ANNEXURE.I

{rt

- 49{
--t&'

\

Chiet Enginefr, (ll3)
Pi'rD (Roads)

Meghalaya, Sr,lrdrg

r*..u,i,. rn$N P.w.D (Roads)

Jowai Central Division. Jowai

)r)

CLEARING OF LIAR PAMKAM STRT,AM

.J-.

E
\..

.,\. 3
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ANNEXURE I

CLEARING OT DEBRIS FROM THE PADDY FIELDS

r

I

{ .#b.,Ar
]ot'$.i
' \.r- l

N r.*.r,*o,0,Executive Eng

r>r--

1 'a

t

.l

M
Chiet Enginec. (riJ)

Pi"rD (Roads)

Meghalaya, SLolqlg
Jowai Central Division. Jowai
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ANNEXURE - I
CLEARING OT DEBRIS FROM TEE PADDY FIELDS

Clearing of debris from paddy fietd at fonthornein
Dated:17103/2025

i: ,--,'._

$iEF'srtr-

. \.i, .. .i

,(h)
,V

Chiet Enginea, {lr3)
Pi'/D (RoaCsl

Me€hahya, St,rug

Executive En PW.D (Roads)

Jowai Central Division. Jowai

f.*t
-' HEffi {.t l s
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lrwrc.a.*t"-. -I

TO WHOM IT MAY CONCERN

We the undersign Paddy field Owners of Myntdu(Pynthor Nein),herebY inform that the

muck and debris,comprising of sand and boulders deposited as a consequence of Cyclone

Remal in the year 2024 at the Liar Pamkam stream and the adjoining paddy field,has been

almost cleared,and the rest will be duly completed after the monsoon.

A minimal quantity of material has been deliberately retained along the banlG of the Liar

Pamkam stream as a protective measure to mitigate the risk of overflow into our paddy fields
during the forth cominB monsoon season.Hence,no further clearance of muck or debris is

deemed necessary at present.

This certification has been executed and simultaneously signed on the 10th April,2026.

SI

No.

Name of Paddy Field Owner Signature

1 Smt.Meti Pakyntein
t \l 61t

2 Smt.Rina Challam kek#-,
Smt.Lamsah Challam

4 (L)Smt.Bibian Pakyntein W
5 Smt.Riya Rymbai

{l-("-b^,
6 Smt.lris Challam $d,e9f
7 Smt.Laso Dkhar w
8 Smt.Hunbih Khyriem

9 Smt.original Pakyntein O?"q*+i*

6$
Jsi/C 0tvtfi.Jt*at

,f/
Chief Enginec, (rrJ)

Pr^rD (Rc,ads}
Meghalaya, $,rlcrg

3.

tlt)-r''-----
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'Latitude: 25.454836
LqEitr.de: 92.187658
.Flevation: 1319.02t49.8
Accuacy: 80.48 m
:nrne: 04-13-2026 10:19
Note: Clearing of Liat Pa and the adloininq at6 '

.#

.Lathude: 25.454722
Lonqit|de: 92.1821
rAltihrde: 13,18.917i1.4 m
Accu,acy 5.3 m
lfirne: 04:13-2026 10.45
tlotg: Cleaing of Liar Pa

f*""r,ir"enfu P.W.D ( Roads)

tl

Jowai Central Division. Jowai

ANNEXURE II

RECENT RX-CLf,ARING OF LIAR PAMKAM STREAM AND THf ADJOINING,A.Rf,AS

II

L

.t

}

I
.1,

1J1

(

'a

Sl{z
Chiet Engine.rf Il.lH)

PrYD (Roads)
Megha,aya, Sr.dong
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ANNEXURE _ II

RECENT RE-CLEARING OF LIAR PAMXAM STRf,AM AND THf, ADJOINING ARf,AS

Executive En

I,

a

llr i Em

"ii .rr
L': ' .

t
-+" . '.''--''* -'

Latitude: 25 453715
Long'tude. 92 187228
Elevation 1285 43J11.3 m
Accuracy:11.2 m
Tirne: 04-13-2026 11:08
Note: Clearino ot Liar PamlGm stream and lha dftiinq areas

Latitude: 25.454683
Loogitude. 92.1877
Alritude: 1270.8!59.9 m
Accuracy: 6.8 m
TrYle: 04:13-2026 13.30
Nol;: alearing of Liar Pankarn #)]arfl attd tld

tlf/
Chie, Enginecl (l[i)

Pr'rD (RoadsI
Meghalaya, Sr,otctg

r>
I

dt-

t

$N,.* D (Roads)

Iowai Ccntral Division. Jowai

.'$1-
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ANNEXURE _ II

Rf,CENT RE.CLEARING OF LIAR PAMKAM STREAM AND TIIE ADJOINING ARf,AS

'. t

'Latitude: 25.453762

;,

.t

'El,.vation: 1 395-831] 5.0 m
lAccrrracy: 12.6 m
.Trrne 13-04-2026 16:3'l
iNote: Clearing oI Lisr Pam

,I[il
,{/

Chief Ehginec, (uJ)
Pi^rD (RoadsI

Meghahya, $.dfig

Executive I PW.D (Roads)

t.

*[E

a vl
L. {

.--==='{.,-

Jowai Central Division. Jowai
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ANNEXURE _ II

RECENT RE.CLEARING OF LIAR PAMKAM STREAM AND TITE ADJOINING AREAS

{tr.

Latilude: 25.454334
Longilude: 92.1874n
Elevatifi: 't 395.831'15.5 m
Accuracy.6.478 m . .

Tim€: l3-04-2026 16:28
i{ote: Clearing of Liar Pamktm

:Latihde: 25.453678
it-oognude:92187129
ElcvariM: 1 285.43t'l 5.2 m
hccuracy: 3.2'17 m
rTim€: l3-04-2026 '16:1 2
Nqte: Clearing of Liar ?

.Jfilr
-

."#,*

.a
-.. L

e*"",,ti," rn$N P.w.D (Roads)

.V
Chi€f Enginec/ (tl:-l)

Pr'lD (Roadsl
Meghahya, $,outg

Eii

--/
',

Ed a F)
r- t

t_

( \i

T

| ;, .-&rsti#s
Srream and the AfE[drtElda\- r

Jowai Central Division. Jowai
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e€

Note Road Side Tree Pla

,Latitude: 25.4:19572
Longitude: 92.183249
ah,tud€: 1265.6!23.3 m
Accurecy: 13 85 m
,Timei 17{X-2(n6 17:08

lirExecutive Engi [rr :WD (Roads)

Nole Road Side Tree PlantdtiDi at

Jowai Central Division, Jowai

ANNEXURE _ III

SLOPE DRESSING AND PT,ANTATION

'I
t. r

I

t
I

F

I

N/
Chiet Enginecr (Nr'll

Pi'rD (RoadsI
Meghalaya, Sl.utctg
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ANNEXURE _ III

-.-- 
- !

a

Lar ude:25.4t9707
LorEltude: 92.1811145
Etevation: 1 31 3.93t'l 0.0 m
AccuracY:2m.0 m
Time. 17-04.2026 16:57
Noter RoaC SJCe Trce Plsm

25.450m6
oflgilude: 92.18584

13!t3.7sr
5.q)9 m

18-8 m

44-2026 l6:36
Road sade Tree Pla

$).*o *o*,Executive Eng

,$
Chier Engineer (lJHl

Pr'/D (Roe'ds)
Meghalaya, Si.4laD

SLOPE DRESSING AND PLANTATION

Jowai Central Division. Jowai
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ANNEXURE _ III

llrlrd€i 25 451191
lLqqitude 92.18215'l
Bcvatbo: 1402 55!9.82 m
'Accuracv.5.5 m
.TimG: 1 7{+2026 I 6:09
,Note: Road Sde Tree Pla

ileritudo:25-,151375
Loigrrude: 92.181673
Elevalion: ti106.25t19.5 m
:Acclrr.cfi 12.62 m
Ti le: 17-04-2025 15:59
Note: Road Side Tree Plam

n
Execurive Ers$'dJ P.w.D (Roads)

Jowai Central Division. Jowai,f/
Chiet EnglnecT (UH'I

Pi'/D lRotrds)
Meghalaya, Sr dong

SLOPE DRESSING AND PLANTATION

n1

hl4 #-3I

.J

-*

.,..

Ej

..\
)e

:

\
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ANNEXURE - III

SI-OPE DRESSING AND PLANTATION

Time: 17{+2026 15:56
Noie: Road Side Tree Planl

25.451364
itude: 92 '181555

im: 1it06.25!27.6 m
'Accuracy 1018m

25.451367
02.181509

1402.55i18.4 m
63.21rn

17-0+2026 15:53
e: Road Side Tr€e Pla

e*"rutir" eogi6U)P.w. D (Roads)

,floz
Chie{ Enginee, ltrt)

P\YD (Roads)
Meghalaya, Sr,uro.rg

t
l

zh

. t.

Jowai Central Division. Jowai
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Latiludc:
Logfiude: 92.181717
Altiluda: 1 35,1.3!1 7.,a m
Accuaacy 218.4 m
nnte: th+2026 I S:51

SLOPE DRESSING AND PLANTATION

ANNEXURE _III

Jowai Central Division- Jowai

r*outir" rngiffi)P.wD (Roads)

N
Chier Engineer ( 3)

PiYD (Roadsl
Meghalaya, Sr.dErgv

?F--.-lIF-,,1,
.. , //,

ffi
L:I

t.,
itTi

l,*-
t

I
FI

I

I &l'
Nore: Road Side Tree Plantatidr ffdllqfi rnidr€ rb.!g Jo'*t8fPrsg Road -
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ANNEXURE _ III
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I
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)(/
Chiof Enginer/ IUr|)

PiYD (Rc,adsl
Meghalaya, Sr urong

SLOPE ORESSING AND PLANTATION
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ANNEXTJRE _ III
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Chier Engineel (U3)
Pi'/D (Roerds)

Meghalaya, Sr!,98 9

t
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SLOPE DRESSING AND PLANTATION
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ANNEXURE _ III

SLOPE DRESSING AND PLANTATION

..f
..11'

*i)
L

r;r

.-,
r!i-l

2

-^l

/
i

r.q t'!L

I

I

I
I

tt
I

.l|u
Chie{ Enginec. (}rJ)

Pr"/D (Roadsl
Moghalaya, Sraup
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ANNEXURE III

)f/
g6isr f iginse' (llJ)

Pr^rD tRoads}
Meghalaya' Sldslg

nemrP.w.DGoad9Executive E

Jowai Central Division. Jowai

SLOPE DRESSING AND PLANTATION

:-''' I Ld,tft-
5- E

1,14

rt.

7

a
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Laatude:25 45'1262
Longltudq 92.1818,16
Elevation: 1,102.55121.6 m
Acclracy. 4.233 m
Time:2G0+2126 1,1:53
l!ot€: PEoa.ino b€d ,or qra

Latitude 25.,15]251
92.18186

1.(n.55!21.2 m '
.**

.v
Chief Enginec' (|tJ)

Pi'/D (Rffids}
Meghalaya, Sr.d|qtg

Accuracy:,1,152 m
Time: 2(N)42026 14:53
lNote: Pr€oarino bed for g

Executive rngfu p.w.o tnouaO
Jowai Central Division. Jowai

ANNEXURE _ III

a--i-

PREPARINC BED FOR GRASS TURFING

ll,
rd

{
fl

I 'l
* -r<-\

-:-t 
-

Powercqb, norecam
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ANNEXURE _ III

<r

25.,t51301
gitud€: 92 1 81 564

1388.58t3-3! m
3.79 m

i02616141
8,?ass:NH40.
915 oom
ass tl'finq on

Chaineo€: 2
Provd rog 9r

ffi \
v*-

ar#

Laritude: 25.451301
Longitude: 92. I8l554
lElevation: 1388.8'1a2.96 m
'Ac(rlr*yr 4 498 m
tTimei I m4-2026 '16:a4

;Note Jowsi 8FassNH40.
' Chainage: 2915.00rn
, P.ovadirE gross rurfing on skje slope df Jow.i Bypsss roid

Y
\#'

)Nt/
ghist f ngi66a, (ui)

Pi'rD (Roadsl
Meghalaya, Sr.t, ng

PL.A.NTING OF GRASS TURFINC

n

Ir\

v

"ri'
*.i"''

$;::

I.l I

Executive Enginfur.o,*"ru
Jowai Central Division. Jowai
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GOVERNMENT OF MEGHALAYA

oFFICE OF THE EXECUTM ENGINEER, P'W'D' (ROADS)
[nn"*.,^c- -9-

owAI CENTRAL DIVISION, IOWAI'I

To,

No.EEIC)/rB/ESr/Pt- trrlzT4/2025l4qrk Dated lowai the

Subject: -

The Divisional Forest Omcer

Social Forestry

West laintia Hills District, lowai'

Construction of lowai-tsypass with pave shoulder connecting NH-40E at km

214.00 and NH-44E at lan 58'210 including construction of BridCT !l::l
Length=5.9151rrn) in the state of Meghalaya' (lob No'44E/MG /20?'O-2L/1'65)'

(Prayer for arranging ofTrees SaplinB)'

Sir/Madam,

Executive En

withreferencetothesub,ectcitedabove,Iampleasetoinformyou
that the office of the undersigned will need trees sapling which will be planted along the

alignment and Right Of Way ofth" ongoing tonstruction Iowai-Bypass for the year 2026'

Therefore, I requestyour good office to kindly suppty the offrce ofthe- undersigned

around 700(seven hundred) nos. oisapli-ng 1i.e trees that prevent landslips and sliding), so as to

enable us to plant at the ongoing construcion Road in the month of Aprtl/May 2026'

Your kind action is highly appreciated'

Yours FaithtullY

tsn,0.Nn,u,ul

'l:#i:".:l'il;il:iH'l$:l"
*'!*,*+*:r**t*'t!t:***:t***:r'l:rt

Memo No.EE(c)/TB/ESr/Pt-lu/ 27 4 / 2o2s / 4 t1 g- 92 Dated I ow ai *e &14 zozo'

tool.tornu 
,"rnalaya Sate Pollution control Board Forests and Ei:'l:lT""t Department'

Government of Meghalaya"'ARDEN" Lumpyngad' Shillong-793014'

Emall:memsecy:spcb-meg@govln' meesBcb@red'iflnlajlsqn for favour of

information.
2. The Assistant Executive Engineer P.W.D [Roads) NH Sub-Division lowai for your

information and necessary action'

ho.*.rroo,ao

e''

Jowai Central Division, lowai

' t 2O26.

29939
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FFI
IAL

GOVERNMENT OF MEGHALAYA
CE OF THE DIVISIONAL FOREST OFFICER:
FOR-ESTRY DMSION JAINTIA HILLS: JOWAI.

Y6\8
\)
a\
s.

t.ii'3.,i-
? ----"-
J- fv,t

=t('4n
J,)

5
E
g
J
J)
e
z
o.-
e
d
6

No. JFVSF/Seed/2026-2'1 lY ol-l[1126018,l Dated, Jowai the Mar,2026.

From:- The Divisional Forest Officer,
Social Forestry Division,
Jaintia Hills, Jowai.

To:- The Assistant Conservator of Forest,
I/c Social Forestry Range,
Jowai.

Subject:- Request for different kind ofsaplings.

Enclosed herewith leuer No. EE(CyTB/EST/R-LLV27 4t2O2S I 4426 Dated: 276

March, 2026 received from the Executive Engineer P.W.D @oads), Jowai Central Division,

Jowai which is self explanatory.

In this regard, you are hereby requested to supply suitable tree saplings as per

stock availability and under declaration.

Enclo:- As stated above

Divisional Forest Offi cer,
Social Foresfy Division,

Jaintia Hills, Jowai.

Dated, Jowai the a$^*,roru.Memo No. JTVSF/Seed/2026 -2'7 N ol-llll26}tBl I \\ L
Copy to: -

-..-\--"fie Executive EnFneer P.W.D @oads), Jowai Central Division, Jowai for information

with a rcquest to fix a convenient date forjoint inspection of the site.

Divisional orest Officer,
Social F

Jaintia owal

30940



ANNEXURE _ IV

CLEARING OF EARTH FILLING IN PROGRESS FROM BRIDGE SITE (CHANGE OF

SCOPE)

Lalitude: 25.,1513.4
Longitude:92.181309
Elevdlion: 1390 76!1 84 m
acqrracy: 3.171 m
fi'IlF 22ia.2026 12129
Note Jordai Eypass:NH4O.E
. Chamsq€:2915 000m
I Loading of debis trom Jortai eypdios sr6d '

Latitude: 25.451339
Langilude: 92.181309
EleYalion: 13q).47t2.06 m
Accu.acf 3 0 m
fi/IEi. 22-0d,.2o?6 12129
tlote: Jowai Sypass:NH40.E

t.|

charnroe.2915.000m
iodnri oioeti,s r,om :owat Bypas6Eos BrirtlE'

1

i

"wChiet Engine4 {tri.l)
Pi"rD (Roadb)

Meghalaya, Sr rrong

Executive Engi P.W.D (Roads)

Inl

ftr,',

Jowai Central Division. Jowai

v,

',,1$

la. .
:1,

."i.$

,.fl,

',.t'.,
t L:4tJo

t,

L

l'

I

?l

I

-aa[.'.
I

.. .l
l.r.

.rI \

j. +.",{ ,}.t

tl
T

!
I

.ir '-
..'$i"r^1
" i.'

-il{
l.

n
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ANNEXURE - IV

CLEARING OF EARTH FILLING IN PROGRESS FROM BRIDGR SITE, (CHANG
SCOPE)

EOF
sla6)C LEtrr H^..VD

. ".- :i.. '. . .

Lalitude: 25.?t51331
Longrlude: 92.18128
Eleva'tron' l39l :12!2 I m
Acc'uracy' 5 8 m
\ir]P.2244.2026 12:28
lilore Jowar Bypass NH40 E ,;
Charnaqe 29'15 000m
Loadrnq ol debrls florn JowitBY'E

t.$ -

ss cos &

J,-\Executive Engi W.D (Roads)

Jowai Central Division. Jowai

,'(O
Chief Engine,.,' {}lJ)

PiYD (Roads)
Meghalaya, Sr,rug

32942



ANNEXURE _ V

TEMPORARY SAIIDBAG PALASIDING TO PROTECT SLOPf, EROSION AT BRIDGE
SrrE(coS) t2i4-l ila*."\ 9J"r- ( ft 1ls;

U

\,-- j"Hv
.Lqlg tudei 92 181189
Elevalioo: 1402.55115.8 m
Accurecy. 4.186 m
tTtme:20-0+2@61125
rNotg: ConllEiiar of glnd

25 451933

Note Construclion of

Executive rngifhr.w.o 1noua9
Jowai Central Division- Jowai

t.

f

\

'i:'tiZt.' {

!.

f

ch

Noteeem

,tlf,
Chief Enginee, (uJ)

PiYD tRoerdsl
Meghalaya, Sr,dld€

33943



ANNEXURE. V

GEO TEXTILE MATERIALS FOR USE AS SLOPE STABILIZATION

,*m),{'
Chief Enginerr, (rlr.r)

PiYD (Rc,ad5l
Meghalaya, S:l'cO

Executive PW.D (Roads)

Jowai Central Division, Jowai

a-

t

!

Z\
\

\\
t

t
t

34944



6t.2 ffnoe-t;'r- -:J-

Srrh \IrIc St:r bif ir:rrrrtI ,.n .| rr *r lll ,riltr

1i... r.. rr, !0!.rr11, \ ll !h3t th(' B(.'tc\titcr nclr arc rcadil1 ararlahk rvirlr rhc

I \(,!r,t:\ r. i rir:!r'...r. lrl\ l) iR('{(h} Naticrrtul llichlal- l)ilision. Shill(rn8 ln lhis rrtnnt.'{-ti(rn

rrx:.rrl' lin'r'lc.i r(r c{rnra(r dre soid Lngincrr inrnredirtcly rnd 1o obtain thc nct^s flom !.hem to

.'n;1f:,1. r.r: r"-, ,,s.'lirr slope stabiliz,ation in Jlrwai Bl pass road pmject.

Ihrs is for lour informatiolr and ncccssary aclion.

u K#sl;
Chief Enginca (NH) PIMI) {Rme)

Mcghd8)"a"Shilloag

Daled Shillong thc ?1" AFil.2g16\lcnro r..o. P\licEA H/41l202 I /92-A
Cof.t I{,:

l. Tht' Supcrintending Enginecr, PWD (Roads) Narional Highway cirlce. Shillongi
Jowai Circle. Jowai for information and neccssary action.

2. The Exccutivc Enginocr, PwD (Roads) National Highway Division, Shillong for
informaion and ncessary aoion.

Chicf EnSinccr (NH) pWD (RE&)
Mcgtralayq${knt

35945



ANNEXURE _VI

CONSTRUCTION OF ADDITIONAL SANDBAG WALL PAI-ASIDING WHICH WILL
TALLY APPROXIMATELY UPTO I97O.OO METER IN LENGTH

Note: Constauction o, ssrd

By+lssRod \

Latitude: 25.451627
Longitude: 92.181327
EleYation: 1405.25126.9 m
Accurac,: 6.598 m
Time: 1H)4-2026 12i03
Note: Extension of sand bag palasidir€ ar Ch. 29

Executive rr.,,0-U\.N
Chief Enginee' (ll!-l)

Pi^lD (Roads'|
Meghalaya, Sr.rldB

Jowai Cenaal Division. Jowai

a

7.-

E
? I

i
a

i.f
.Latilude:25./t37455

X.qEhude: 92.1Eil6/lz
lElevalio0: 1256.03!10 7 m
hcclxacy: 4.751 m
Time: 20-04'2026 14i10

WD (Roads)
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ANNEXURE - VI

CONSTRUCTION OF ADDITIONAL SANDBAG WALL PALASIDING WHICH WILL
TALLY APPROXIMATELY UPTO I97O.OO METER IN LENGTH

I

1

Latiludo: 25.451341 :

Ehvallon. 1,a07 95t10 9 m -.
Accuracy: 8.966 m :
'Time: 16"04-2026 11:56
t!&iExtension of sand bag palas ijkitctr. zsr s.oo - (cos) ot Jowar By-pass Road

I

Lathude: 25.437/t38
Longitude: 92.184653
ElcYation: 1259.3719.82 m
Accuracyi 4.855 m
Trmp: I5-04-202614:4I
Note: Construdion ol sand p4l

trf'
Chiet Fnginec, ( !..1)

Pi'/D (Roadsi
Meghalaya, Sl,lrdtg

NrP.w.Ptnoaas)

' -.- -i:
asftnnq-dnd des ag oftra!,n ze0.ffiidl,ritai.ay-ia rql{if*sh

F.xecutive En

q

I

I

l.--=_-._-

Jowai Central Division, Jowai
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{fiti.l, I

I

-J-

.{ -:'

-i-r!

I

il

\

I

-.t
Lalitude: 25 437378
Longitude: 92.18413
Elevatron l310 l4tl
Accuracy:5.704 m
Trrne: 20{4 2026 16

r

5
82m

il

Nore Cleanng of sporls from Chl.2f0!0it dJalrr|8y*srfd

Latilude: 25.i137565
Longitudc: 92.1 841193
Elevation: l3lO.1,l!17.3
Accuracr: 8.511 m
Time: 2G04-2026 15:09
Note: Clearing ol spoils

-_-=;.Sr.if

f

fiir)rewornoado

I

i

r'oi ci. zsediih- ol

Execulive En

a,.;

ANNEXLIRE _ VII
LOADING OF ALL CLEARED MATERIALS AND DISPOSED OFF TO THE DUMPING

SITE AT DEMTHRING

O

t

.

I

.V
Chiet Enginea, (r.lJ)

Pi^rD (Ro.rdsl
Meghalaya, Sr uong

Jowai Central Division. Jowai
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ANNEXURI: - VII

I.'NLOADING OF CLEARED MATERIALS AT DUMPING SITE AT DEMTHRING

25.i124308
92.17883

t381.9113.93 m
4.899 rn

202611:20

Dumping of d€b,.is at the dum pkrg site ftom Jordl bdrll

A*orrtire Angin$\tW.D (Roads)

'*vChiet Enginec, tltJ)
Pi'/D lRoadsI

Meghalaya, Sr,orcrg

Jowai Central Division. Jowai

-.---ry
tr
I

Po*d 'itlrliraicpalr.

-l

-,?-
r

*
ffi.-a

of

a

\

rGE

I
I(

l-*r
t*-

ffiT
'iff:lHox,?3ifl,, ou

/

.-\.ftir
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At Chainage: 2810.00m

I

Executive r,r&\ r.*. o t*oua,t
Jowai Central Division, JowaicnieteN,tutt

PiyD (Rc,ads'
Meghalaya, S, rlr6ng

EXTENSION OF SAND BAG PALASIDING

I':.r

I

t
a ,*

F
l

;!.r.')i
\l

I

,4

I
L

.\i

f-. r'
h

I

{t

...-.:
\

'v J.fr' fr
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At Chainage: 2980.00m

At Chainage: 3100.00m

.!

'i' .

I

t.

\,

)v
Chier Ehginee, (uJ)

P.'/D (Rc,ads)
Meghalaya, Sr,drE

Executive Eng P.W.D ( Roads)

EXTENSION OF SAND BAG PALASIOING

t

I
t,

I

d -g
i

t

.'

,
-. c-':'

\

Jowai Central Division. Jowai
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L

EXTENSION OF SAND BAG PALASIDING

At Chainage: 4140.00m

At Chainage: 3100.00m

Executive Enginfiilr.,,***,
Jowai Central Division. Jowai

:l

'f

{i-

E

t

-+

E

I

;
I
t
t

\

\

a

:
I

\*Y

'7 t

,)
l

L

'a

Ib

t
-]\

\
,'I

1

q

l

:
.a

-1.

t

cnier#rrcrl
PiYD (Roads)

Meghalaya, Sr 
',rclg
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EXTENSION OF SAND BAG PALASIDING

*

At Chainage: 4520.00m

.w
Chier Enginee, ( t)

Pi'rD (RoadsI
Meghalaya, St rturg

Ir
Execurive eoei,lll0lr\.w.o rroaa.l

Jowai Central Division. Jowai

,-

ft:

IB..ti.

(\i::..tt

!
[,.- :!

I
F

\

-

-,]

{,:

'iF

:

i

,}

-E
fu.,.

At Chainage: 4210.00m
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ANNEXURE -VIII
SPOILS AND GARBAGE DTIMP BY PRIVATE INDIVIDUALAT DIFFERENT CIIAINAGE OF
DAWKI _ AMLAREM _ JOWAI ROAD (NH-4OE) AND SHILLONG - JOWAI ROAD (NH-44)

Latitude: 25./t41 142
Longitude: 92.186813
Elevalion: 1359.8119.3 m
AccuGcy: 4.998 m
Timer 23{4-2026 09:33
Nole: Spoils and carbage dump

Lallrude: 25.433807
Longitude: 92.183185
Elevation: 1365.17118.6 m
Accuracl: 5.42 m
Time: 23-04-2026 09:39
Note: Spoils and carbage dump a Ch.21

At Ch. 213680.00m of DAJ Road (NH40E)

At Ch. 214880.00m of DAJ Road (NH{oE)

'+{YChief Engineei (lIJ)
PiYD (RoadbI

Meghalaya, Sr,4rr9

'lH[j;,"',m,H,'ffi"

Ll -t
H!

.-t*,jt*'

rdffi
TFFIETTEES

I Itf:E
F. "!

\

214880.00m of 0A, Road

!r---
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ANNEXURE _ VIII

SPOILS AND GARBAGE DUMP BY PRIVATE INDIVIDUALAT DIFFERENT CHAINAGE OF
DAWKI - AMLAREM _ JOWAI ROAD (NH-4OE) AND SHILLONG - JOWAI ROAD (NH-44)

L.tilude: 25.4i|3i158
Lonqitude: q2.183053
Elevation: 1365.17i18.9 m
Accuracy: 5.103 m
lime: 2344-2026 09'.47
Note: Spoils and carbage

At Ch. 213650.00m of DAJ Road (NH{OE)

At Ch. 213560.00m of DAJ Road (NH-40E)

zlfz
Chier Enginer,' (llr{)

P'.YD (Rc,ard5}

Meghalaya, Sr.rtqlg

Executive rneirm cw.o (no.arI

Jowai Central Division, .iowai

1

Lr'i

I

I

:i

k-J

fi

{i.

h.

I

t

,,J.

7G

il

I

Effi'&.

a

* EE

-r.A
I

\(! tr 1il

) i.

t Fr
r:

, fF
Lalitude: 25.432658
Longilude: 92.182819 l

Elevatim: 1365.17120.6 m l

45955



ANNEXURI - VIII

SPOILS AND GARBAGE DUMP BY PRIVATE INDIVIDUAL AT DIFFERENT CHAINAGE OF
DAWKI - AMLAREIVI - JOWAI ROAD (NH-40E) AND SHILLONG - JOWAI ROAD (NH-44)

Accuracy: 5.896 m
Time:23-04-2026 09:50
No-!e:Spoils and carb

At Ch. 213540 00m of DAJ Road (NH{OE)

At Ch. 213420.00m of DAJ Road (NH-40E)

,fu.*.r,*o.0,AV
Chier Enginse' (rt-{1

PiYD (Roads)
Meghalaya, $irrmg

Executive Engi

Jowai Central Division, Jowai

! tr'Irc ,:'6 t.r x)
v

i fi-

'.t-,.
'1ZSla

a

.&ET
A

,I

Y-=ITT

46956



ANNEXURE_VIII

SPOILS AND GARBAGf, DUMP BY PRJVATE INDIVIDUALAT DIFFER.ENT CHAINAGE OF
DAWKI - AMLAREM _ JOWAI ROAD (NH-4OE) AND SHILLONG _ JOWAI ROAD (NH-44)

At Ch. 213400.00m of DAJ Road (NH{0E)

At Ch. 213'180 00m of DAJ Road (NH-40E)

,*{z
Chier Enginerr, llri{l

Pi'/D (Roadsl
Meghalaya, S: rr6rg

Executive Engi D (Roads)"6il-
Jowai Central Division, Jowai

li

[I

Larirude: 25.431146
Longitude: 92. 1 82544
gevation: 1360.28i2'1.5
Acclrecy: 5.123 m
Time: 23{X"2026 09:59
Note: Spolls ?nd carbage

47957



ANNEXURE-VIII

SPOILS AND GARBAGE DUMP BY PRIVATE INDIVIDUALAT DIFFERENT CHAINAGE OF
DAWKI _ AMLAREM _ JOWAI ROAD (NH-4OE) AND SHILLONG - JOWAI ROAD (NH-44)

At Ch. 212690.00m of DAJ Road (NH-40E)

At Ch. 212590.00m of DAJ Road (NH-40E)

Sfz
Chief Enginer,' (uJ)

P'.^i D (Roadsl
Meghalaya, [ ,ofiig

Executive rneinffif.w.o tno.oO
Jowai Central Division, Jowai

4

>.--lol

.I

{r}
-'.'J,8.d

.r*;

t
,rE

EF

{.
t

25.428316
92.181065

1375.4r6.0',1 m I
5.362 m

10:03

i.,1m
5.829 m

10i05

\

L

\

,.{

l' ir'tr'{'.rIrlt

-

.l

48958



Avijit Mani Tripathi <avijitmani@gmail.com>

O.A. 1271 of 2024 NGT PB - Sh. Khroo L. Pariat v. State - further status report
1 message

Avijit Mani Tripathi <avijitmani@gmail.com> 25 April 2026 at 10:24
To: Srishti Agnihotri <srishtiagnihotriofficial@gmail.com>, enatoli sema <enatoli@gmail.com>, Sujit Dey
<sujitdey.dey31@gmail.com>, Vikash Kumar <vikashkalp@gmail.com>, thakursumit79@gmail.com, Henry Ahanthem
<ahanthemhenry@gmail.com>, anujkrsharma02@gmail.com, jaiswalgroup05@gmail.com, ceo123jmb@gmail.com,
jhadcjowai@gmail.com

Ma'am/Sir,

Please find attached an advance copy of the further status of action taken report being filed on behalf of Resp. No.7 -
PWD, Meghalaya in the subject case.

Regards,
Avijit Mani Tripathi
Advocate on Record
Supreme Court of India
B 17, Fourth Floor, Jangpura Extension
New Delhi-110014
Ph.011-43582788, 9958537705
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